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No. 2178] NEW DELHI, WEDNESDAY, MAY 6, 2026/VAISAKHA 16, 1948
s TREgT S TSHR JATIH
e faoett, 6 W<, 2026

FT.3T. 2269(3).— Fr=IT TR A, T TqT Afarf=aw, 1956 (1956 FT 48) (orer zaw zae
TETA I<h ATSTHAAT Fgl TAT ) 0 1T 3F T ST (1) o Tl ST 6T T2 AT TLHL 5 G2 Tieagd
ST ST HATAT T ATSGAAT HEAT F1.3M. 805(E) @ 16/02/2026, ST T TSI, STETETI,
anT I, @vE 3, IUGT (ji) § TRTTra T 75 off, ZIT ISHT 1T o Feah ool § Greenfield Highway & ..
77.012 5 T.97.94.052 T & ST TSTHNT & [HHT9T (ATETHLA / AT AT T T4, A1), ST, Taere
3T Y= & 1T 39 STT=T ¥ IUTaE AIgHAT § A8 SH T ST H 6 T ST =l TT07T hi
o ;

ST ITh ATERLAAT 7 AL Ih ATTHAH T 1T 3F il ITLTT (3) o el arra 07/03/2026 Fr
“ TTTFT AU 2T [ERee)” |, 07/03/2026 T “wtafam” 1 | Terford frar o ;

SR FETH TTTETLT &l €T 3-TT o dgd 1AL AT 917 g &, Tore 9% o= famam 1w 2 &ie 39t
St=a w9 8 [Moem B @,

3187 GI/2026 (1)
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S FerH ITTARTET 7 3 SATAaw T 97T 39 i STLTT (1) F ATEL H, Feg 1T TERTE FI AqAT
BRI

qdA: A, el TLRIT, TAT TR il Ih IS I T ST I 3T IF ATAAR 1 &7 39
T ITETT (1) BT T&T ATRAT T TTNT FLd g, Tg FTIUIT FIAT g 1o S<h AT § A RS IH FT (@<
ERIEEEAEIEEERE RIS IE I A
ST T, Fea 1T TLHIY, ITH ATAAIH 0l 1T 3 Al ITLTIT (2) F AL | T =TT FAl g o6
T ATAGHAT o TSI § TR T, I AqqAT | A i ot Aeet & 4= grae areafeas s 9
Fea T gL § AR g1 Srustt |
I

ST TT F Feaw ot § Greenfield Highway # .91, 77.012 & 3.51.94.052  forw sreiq it S
FTAT HEAAT AR AT =T Tha fFawom

T HT qTH: SSHET fSrt =7 a1 Feh

EAT Y qaeTo gedT S\ Gk A& || el Raag SRedl & amH

Tt THT Tohid AR

(FFIT H)
1 2 3 4 5 6

AT T T ASE

UEEIEIEARICE

1 1133 GEL T 2 0.0048563|[&rzaT qgeit ta/r

2 1134 GE g 2 0.0024282|[€d ™ FHIT T 1 FAT a6
TR/ AT T

3 1223 GECARA} TR 0.0404694|[Tr=q. 3T AT 9T

4 1334/3374 aE | 0.1270741|[r=. S difzem

5  |1334/3453 REQ et 2 0.0768919| (T FZ=T T/ AT
TEIT FfAter ST vH/e AW
T

6 1334/3454 GECAR CIBGE 0.0772966|[Tr=d. 3T AT

7 1334/3455 TR CIEEE 0.0890328|[Tr=a. AT Af2 9T

8 1334/3456 ECARY CIEEE 0.1295022|[Tr=a. ST Af2 e

9 1334/3531 GECAR 1T 0.0040469|RTr=d. 3T AT 9T

10  |[1351 EEL T 9fad || 0.0028329|[vEs THE GiedT quq gl
T/ FhIT Higd giedT HizT
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HrgedT I HIged T ST/3T FhiT
Higd glear

11 1353/3592 7T 2 0.0040469|[7TTermeT Gt Ta/ar aaedTa T
gfear

12 ||1353/3593 7T 2 0.0861999||sH= FTH GieAT qu= Grear
/AT FehIT g Gredr HiT
HIgeeT ¥ Higedt S1/3T HehiT
HIgd glear

13 |1374 LR 0.0040469|[Trere fagrT gfear vay/sr
T gear

14 1377 T 2 0.0117361|7=d a8 UH/3T TTeR a9

15 |[1380 g 2 0.0044516||4ftex T vey/ar Mifear a9
FferdT TiaT SI/E MiieaT a9
AT T FEET g dferw
SN/ FATHR Tl

16 ||1382 g 2 0.0089033|[f=reT ¥ FfeaT UH/ar IATHIAT
gfear

17 ||1382/5350 T 2 0.0647511|[FHT T=TIT UH/3AT TZ4T TSI

18 1382/5556 qia 2 0.0360178|[eg<T TSI &slT TS ﬁ'@[/@ff(ﬂ
TSI

19 1383 qia 2 0.0157831 @E‘I’Hﬁ?{/ﬁWﬂWE‘I’H

20 ||1400 TRTa afad || 0.0178066|TZHTg ST UH/3AT FETae ST

21 |[1400/3475 e 0.0323756([Wr=a. JTF arf2em

22 |[1403 o 3 0.0080939||ATeT I S/ gaIa g ag2T
El\ia;\cd q dgU SR gl
U/ T AR

23 1404 TeT 2 0.0121408|[Fw =T =T TH/3AT FraT T a7

24 |1406/3987 7T 1 0.0202347|[E¥d FTHTE Gt TH/aT T
gfear

25 |[1461 =T 2 0.00607 04331 FHTT ATdTE HT FTHIT
ATATS UH/E ATHATT ATATS
STt &1 AT Tt arer S
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SATRATT ATATE TFeIT FHTL
ATATS TAT/3AT ATHRATT ATATS

26

1462

0.0072845

SEHIOr ATATS U/ T ATars

27

1463

0.0028329

EERERIEEINERERICTIES
STTATE U/ ATRATT ATATE
STt &TE AT T AT /e
FATHATT ATATS THoAT THTET
RICIES

28

1464

0.0068798

SEWTOT ATATS TR/ R AT

29

1466

0.0109268

s FHTE oTeTE S A
TS UH/AT ATHATT ATATS
STt 2T AT T AT /e
SATRATST ATATE TFeel] FHTE
STTATE TG/ ATRAT ATATE

30

1467

0.0190206

TSTAT ATIF UH/AT AT ATIH

31

1495

0.29138

[ERIRERE: E I AR

32

1513

IBE e 2

0.0076892

TATH FATL AT v/ =T
AT dT

33

1634/3504

IGEl e 2

0.0424929

HaT AT UH/AT TIATAE Aol

34

1635/3503

[ES1I =T 2

0.0461352

HEH ol UH/3T TLATHR Hga [

35

1643

0.0202347

TTTErRT a7 S/ AT |Y
TEHAT T UH/EAT AT |T

36

1644/3903

0.0663699

TTTART AT Tag/AT AR |T
THAT | VAT TeAT AT

37

1651

0.0222582

AEHTETT 2T TH/AT THAT T
T AT AT 3T IIAT I
TEOTT ITH U/ TSI 2T TR
T EAT ITE T T Ua/3r
SREIEEEESRPRGIRERCE
HeqaTat a1 | TRaT 350
TTET U/ HiUET TRET BrEedr

TS SV/ FHiUAT e

38

1652

0.0060704

FTeg AT TEATIH UH/3r 7l
RFESIRED
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39 ||1654 GEL T 2 0.0105221|[FTeg=<uT gt UF/aAT 7l
EESIRER

40 |[1655 EEl THERT || 0.0016188||[q T FTHIT TEATIH UH/ar
UKIGIR R FSIRE SRR ETIRET
/3T 7Y Tiged T

ATTe T ATH: TSI

41 117 EEl 7T 3 0.0242817||far FHTT ATATS HS(T ATATS
/3T ATHATT ATATS STl T8
AT T T S/ AT
TS TEeAT FHTE ATATS
SIS/ ATHATT ATATS

42 (125 EEL rad afad || 0.0161878|[d=trT fagrt st vsy/ar
TETEHAT a9

43  |[125/1061 EEl T 9fad || 0.0161878|[FFaT SATEAT ATAT &AL a1
/3T FFST AT 1T BT a9

44 ||127/925 GECOEAl T 0.0566572|[r=a. JrTF Afem

45 |l6 EEl 7T 3 0.0016188|[qHT =&t Taeg/3r fewar a1g

T T ATH: GSRAT

46 (11142 BEL et 0.6568191|(er% Tare T/AT A=A ATAF
FTRTA ST UH/A T AT
SAHTAT ST UH/ET FAT AT
FTELT ST UH/ET ZLT et
[EEIEES R R (E I I E LI T
T SEFT QT UH/AT AT AT
ATATEA P T/ AT 21T
AT AT U/ Trar @get

47 1/1143 ECARY =T 0.0789154|[Tr=a. U At

48  |1/1153 IGEL e 0.5204371|[|IT2aT suaTer UH/= THaT 9%
AT

49  |1/1154 GEL e 0.684743|[WiT2aT syraTe U/ THATLET
AT

50 107/1061 [GEll GELI 0.1966815|| 9=t TaTe" UH/aT TH=R
qar
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51 114/1213 EEl T 0.4249292||zaTef T famaTer Tay/ar =TT
IEGEIE]

52 |114/1276 IGEL e 0.1618778|[Fq o™ a8 Taeg/ar Atvaa
IR

53  ||114/1281 IGEL T 0.4046945||FEST Ti=T UH/ar FSheT TieT

54  ||114/1283 IEEL T 0.4046945)|sTfereTer F9r UH/3AT AT F3A 39T

55  ||114/1284 GE G 0.3035208||TfereTer Z9r UH/3AT AT A3 39T

56  |114/1520 IGEL e 0.4815864|[sFaHT AT T/ TaTHT
ST FHLT ST TH/EA ATATTHLTT
ST

57 |[114/1588 BEL G 0.6070417|[¥faHT SIS Sawg/oN TATH
STT FHET STAT TF/AT ATATHLATT
ST

58 |117/1136 RECARA} e 0.2857143|[Tr=d. 3T AT 9T

59  ||137 EEl GECHK] 0.0299474|[HETITH 8T UH/E <aT gaT

60 [|153/1118 EEL g 2 0.0364225|[FE0T =5 SIAT UH/3AT qeATHa SI9T

61 204/1137 RECTEA] CIEGE] 0.3237556|[Tr=a. ST Af2 e

62  ||204/1144 it w7 3 0.4613517 [T TS dayEr st arifsar

63  ||205 GEL T 2 0.0445164|[TEeT TeTT fasra T 34
ST ST ST U3 Filvg oA
ST TATEI T S/31 FTeg
LA TETH STHATT T /30
TLHTAE T Tad T 709
ST ST TeT UE/aAr FFdT
ST T[T ST TR T
TR/ a1 T4 AT TeT
/3T T&T T &= T
SATHTTT LT TR TG w0
ST U/ AET T4

64  |[21/1152 BEl JeT 0.0097127|[\IT=aT suraTer UH/a Tea¥ =%
AT

65 48/1035 IGEl T 0.3609875|[HITEAT SRETA UH/AT TFAT 9%
EpEI]
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66 |[48/1036 afaar 0.1752327|[Tr=a. o At

67  ||48/1157 T 0.0404694|[HATSIT a9 UH/aT e S
T HAT |Tg UH/3A FATI 95
HTg TS FATY ATE TH/A TATHT
aTg AeteRT femaTe vayEr
frere foeaTer

68 ||78/1066 GE 0.3035208||wreft Tz vHy/e THER
REE)

T FT AT Hgs

69 (|10 AT 0.0129502|[Tr=d. ST e

70 11/369 qis 2 0.1173614||¥TaTe I22T AFAT a8 2T U/
AT AT

71 11/670 v 3 0.2772157|[q=TeT== ST H&d HIgd ST
T/ AT ST

72 [|11/826 7= 3 0.1375961||3r=aT =¥ =T UH/ 74T
eaT =

73 ||60/362 ST 0.9712667|[Tr=d. ST e

UEEIKILHERC)

74 |320 7T 1 0.0080939|[=TE ST

75 ||326 e 0.014569||sTs<TH T

76 ||327 T 2 0.0080939||#AT= 9T 21¥et UASI fefHee

77 ||328/414 =T 2 0.0097127|[smsETeTair

78 ||364/437 CIREIS 0.2023472|[Tr=q. AT Arfem

79  ||378/413 G 0.0242817|[sms STt

80 ||378/515 VT 2 0.3237556| AT

81  ||50/464 ToAT ST 0.1428571|[STEr=TaT FHTT sIT va/ar fasr
&I{T

82 ||52/611 77 3 0.0817483|[TFTa &g TH/3 AT AT

83 |53 7= 3 0.0060704||fT=TsT SgeT U/3r v Fefer

84  ||54/463 7T 3 0.0040469||fT=TsT sgeT UHy/ar Hivar gaiar

85 |54/702 a7z 3 0.0586807|[TTTaTT =% a9 U/ LA 16
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86 |55 BEL 7T 3 0.0113314|[FTE HIeAT UF/EA aArg qIAT

T T ATH: AFTALHIIT

87 |1 TCHRTL EDIECGHE 2.3407527|[7TT=d. ST T2 (Fivee I02.)

ST

88 [|1/543 RECARA] T 0.1460947|[TTr=d. TF AT (FiFe T.)

89 |103/574 EEl T 0.1452853||TETTSI{eT qT=T T/ THTEATT
qreT

90  (|104/199 EEl a7 3 0.295427|[¥TTITeT STg<T WH/3T HIATETT S8l
AT TET ST/ HATATE T8T
FAAT AT TAC/AT AFT A
TITEaT T3 Tgad agT TATLTIT
TR T AT TR/ AL
T T feraTtaeT Sger S/ 95
R

91 110 RECTEA] T 0.1011736|[Tr=a. 3o Arf2er

92 |112/264 EEl 7T 3 0.2246054[s VT g1 AT S5l TLLETH
TETT AATIH 2T SATACTH
T AT <] UH/3T Ziorehar
TET TTAET AT SN/ Zfereher
TET

93  |[112/593 GEL a7z 3 0.3176851|[EUTH =% ST UH/3T TRHTHE SIH|T

94 |58 GE q7a 3 0.1578308|[rw== fH=T vaysr =wwwa [T

95 ||58/622 IGEl T 3 0.1922299)||SATHTH FgT TR Jg]
/3T ZIURer A2 TATIH a0
SATTAETH TETT AqTH 2T
TR/ ZIUheT A2 AT S8l
St/ Zoreher T

96 |58/635 [GEL 7= 3 0.0647511|[mTf= T vq/s fareaT aae

97  |61/197 EEl Tz 1 0.0570619|[F¥ e [T TH/3Ar T@Ta #ew

98 ||73 GEL a7z 3 0.3771752|[F T ahT TaTTIS TH/A ZaTava
TR FTART TH T/
[EEEEE
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99  |[73/200 7= 3 0.0084986|[He[EET HigwdT UH/3 AR[HT
liﬁ%r_cﬁ

100 ||73/208 7T 3 0.0687981|[TaTET LT UH/H 4 JZ7T

101 ||79/618 GECHK] 0.1031971|[5TATAT 2T S/l TLRTH Jg2T

102 |80 a7z 3 0.0020235|[3=TET TS UH/AT 7T T3

103  ||80/355 7T 3 0.1092675|[SRTare] TaTHTI UH/ FgTad
UEGIRE]D

104 ||80/355/548 7T 3 0.0526103||3TsTr LT 3TeqT JZLT T/ 7T
T

105 ||80/540 av= 3 0.1315257|[TiciahT TaTHTa TH/3 gaTds
UEGIRERS CEARIEATIRERWE
R EERICIRIRED

106 |98 7T 3 0.0161878||weEa Higwdt Ua/a AHFHT
Iﬁ%"?ﬁ'

T T ATH: THTIHSTYL

107 ||338/480 G 0.0202347||sqa T |Tg TR/ TTUTEY /T

108 ||338/628 G 0.3504654|[siqa it &g T/ YTUTEY T

109 (|338/629 G 0.9838122||siqa T |Tg TRy TTUTEe AT

110 ||338/630 G 0.3557264|(fFgTe 517 Tare va/e fAis
waTe AT I TErea d/e
IEESEESIET

111 ||338/639/979 G 0.2901659||TraTEieT f&ishT tay/aT HraresT
lEEDS

112 ||338/639/986 G 0.4046945([qFT T TF/AT SHAT FdqT

113 ||470/1421 EREEL 0.0040469|[zaTea TITAT TH/T A=
Tifsar

114 ||470/488 JIET S || 4.7996762|[¥Tred. AT AfSer

115 ||470/488/1041 ERSEEd] 0.0809389|[STTTer =% T3 TH/ET gl TS
AT ST T/ q2er ST
AT ST S/ G ST

116 ||470/488/1042 ERCEdl 0.0161878|[STTIITeaT =T UH/3AT ITHIET
=T
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117 ||470/488/1132 EEl ERCEdl 0.0080939||R¥=I 18T ¥=I9 FATX 1134
HARSTT T3d UH/AT THT A5
q3d

118 ||470/488/1143/1255|fAsft ERCEdl 0.0161878||fasr a=féig Uay/ar i aAtig
THAT a4 g Saeg/al fasr
Tt

119 ||470/488/1152 IGEL ERIERA] 0.0040469|[sTf3=re TifsaT vay/sr =hew
i

120 ||470/488/1153 IREL CRAEE] 0.0364225|[TATHT W TH/ET S5 ATt

121 ||470/488/1154 IGEL CRAEEd} 0.0040469|[# 1< faers dwy/ar Fferar fasrs

122 ||470/488/1155 GEL EREEE 0.0809389|[<Trer@T T3 TH/AT T 1134

123 ||470/488/1156 EEL ERER 0.0161878||R<=T 13T IS FATX 1134
HARSTT T3d UH/AT TH A5
3d

124 ||470/488/1157 GEL EREEE 0.0202347|[#=T STAT UH/3AT SA=aT AT

125 ||470/488/1158 IBEL CRAEEdf 0.0566572||wTfT |Tg UH/3Ar 9T ATg

126 ||470/488/1160 IREL RS 0.0121408||farfz=r afiaT garer afvar dwysr
AT af¥aT Y& Tsq 9T aiET
/3 i afvar

127 ||470/488/1165 EEl EREEil 0.072845|[STRTT Fare vay/an Ry
IZ1EGE

128 ||470/488/1166 IEEL ERAEEd] 0.0364225|d=aT TT3a va/s Faraft T

129 (|470/488/1168 IREL CRAEEdf 0.0080939||[7HTewz TITSAT THy/3r STRAATT
it

130 ||470/488/1169 GEL EREEE 0.00404 69| FTAT UH/ST Srare
STAT

131 ||470/488/1171 IREL CRAEEd] 0.0404694||4< TT3a v/ Ay TT=za

132 ||470/488/1171/1274|[st EREE 0.0161878|[TgeeT aTaT UH/3 FIAT a1l

133 ||470/488/1172 IREL CRAEEd] 0.0809389||TT ATg TA/AT FF9ET AT
ST AT U/ H=E@Y 91g

134 ||470/488/666 GEL FAT 0.3237556|[@& e¥ H2T UH/E T HeT

135 ||470/488/697 EEl T 0.2104411||FTT vl VH/3AT AT Tohed
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136 ||470/488/725 GEL e 0.6475111|[gTT Fahet UH/AT HIATITH Tl

137 ||470/488/769 IEEL e 0.4046945|[3ervg STo=T UH/E T et

138 |470/488/770 IGEL T 0.4653986|[3UHT STe=T TH/AT 3T =T

139 ||470/488/832 EEL e 0.1011736|[THT T3 T/ UL FARH

140 ||470/488/946 EEl T 0.6070417|[\geT avTfig Ua/ar FaTT adtdg

141 ||470/491 GEEAKAI M= 2.7923917|TfEaT sTaTaT

142 ||470/492 GECARA} T 0.0424929|RTr=d. 3T AT 9T

143  ||470/593 IGEL ULEL 0.0894375||faaaTe HigedT A=At Argedt
/AT e Trgedr

144  ||470/595 EEl AT 0.5058681||faFaT HigwdT [H=raT Aiged
T/ ST Hrgedr

145 ||486/498/1018 EEl T 0.2832861||TahTeT ZF6IH TH/3AT TTHT gHIH

T &7 ATH: TEIAT

146 |11 EEL 7= 3 0.1505463|[=mE ST T=ir

147 ||11/446 RECTEA] EILIRK] 0.2509106|[Tr=a. 3 At

148 |[12/447 EEl T qfad 0.14569||sTS STt

149  ||13/441 EEL ATZeRT 9241 0.0323756| (ST =

150 ||41/464 IGELl =T 2 0.0558478|[=rf=arT order uasit ferfes

151 ||8/433 AR I ST 0.0449211|[Tr=a. ST Arfem

152 ||9/445 IREL A afad || 0.0323756|[smEeTer

153 ||9/462 ECARY ST 0.2428167|[Tr=a. 3T {29

154 ||9/463 EL CIREIS 0.2193444|[sroraT Spa+ U/ ITET S7a+

T T ATH: AL

155 ||13/2338 EL T afae || 1.1736139||9%S] TS UH/3r T T3d

156 ||20/3036 GEL R 0.0570619|[6Ta FHTT AT TH/AT HHT
GIRE?

157 ||33/2787 BEL 7T 3 0.0526103|[7TT Er2As Taeg/ar g2ofig
3d

158 (|33/3193 EEL 7= 3 0.0870093|[IHTHTAT ITHT TH/AT FSTLTT ITHT
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159 (|39/2342 BEil Taq afad || 0.096722(vHuY Fe #ewr U T2
TTzee ferffee T s w=rea
T/ FATHIOT TATSA

160 ||40/3038 BEil 7T 3 0.2897612|[HTaT FHT ATTF UF/AT HHT
GIRE?

161 ||44/2347 IEEL TTA T || 0.0259004| Tt TET UH/3r FFaHT TieT

T T ATH: FATWAT

162 ||37/672 REETEA] SR 0.0708215|[Tr=a. U Af2 o

T T ATH: FHATLYL

163 ||15/2475 RECTEA] T 9fad || 0.0497774|[WTed. U srfser

164 |16 EL 7= 3 0.0084986|| TR ATE UH/AT THIET ATg

165 (|19 AT ST 0.072845|[¥TT=d. ATE AT

166 ||26/2526 BEil T Tfae || 0.005261|[9T<T qWT UH/A AT THA

167 ||29/2759 EEL 7= 3 0.3561311|[g 34T T/ Ha 334

168 ||29/2760 BEil 7T 3 0.4046945|[g 3L /AT Wad 234

169 ||31/2444 TR e afad || 0.0097127|[r=d. ATE arfem

170 ||32/2516 BEil A T || 0.0060704|[F=TST FHT T U/
UIER R FRFUIRED

171 ||32/2533 REL A afad || 0.0526103||3<=T FHE Ti=T UH/Er fasr
FHTL TIST

172 ||32/2533/2978 EEL 1A afad || 0.0720356|[9nHeft [E U/ 957=aT T

173 ||32/2534 EL 7= 3 0.2590045|farsar=Ter Ti=T U/ THATT TIET

174  ||32/2534/2952 REL 7= 3 0.1214083|| =t & TH/T T=77aT =

UEEIE I CIEICIC

175 ||161 REL 7= 3 0.0113314{|fFer T g IARTT vHy/ar
T[T AT [ TTH A TZTH
FINTH TR IARH TEA
AR O AT /e I
THANTH T FHANTH ST/
TTE FATH

176 ||214/677 BREL =T 3 0.0020235|[q% STEATE A/ ATATSHT
SEEIE
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177 ||214/683 IEEL T 0.0040469|[=rdHT 52T TH/ THT a1

178 |[216/780 EEl ERCEil 0.0971267||sefter AT UH/3T qTATeTT
GIRE?

179 |[217/774 IGEL EREES 0.0380413|[aTe{*a¥ AT faa«rs 919+
/T FefteT AT

180 |[217/783 EEl EREEil 0.0141643||sefter® T UH/3T aATem
QIREQ

181 ||218 AT AT ST 0.0117361|[r=a. AT Arfem

182 ||246 REETEA] TEET 0.0020235|[Tr=a. S Af2 e

183 ||247 AT T 0.0040469|[TTr=a. ArTF Afem

184 ||248 RECTEA] TEET 0.0040469|[Tr=a. s At

185 (|319/623 AT =Y 0.0242817|Tr=a. AT Arfem

186 372 EEL T fad || 0.0072845(wrerst |Tg TR/ e |1

187 ||374 GEL a7z 3 0.053015|[FIT=TsT |Tg UH/Ar Te¥aT |18

188 ||374/624 AT A afad || 0.056657 2=, AT e

189 ||375/625 GAEARAl T Ifad || 0.0202347|[r=d. AT Arf2em

190 380 EL fasearet || 0.0080939||%fT F=HTer sFaHT fiw 74T g
/3T & Sgil

191 ||384 EEL HATSIET 0.0020235||fare=T =g wHy/ET faro A

192 385 T T 0.0242817|Tr=a. AT Arfem

193 ||85/656 EL 7= 3 0.0008094|[#T=TiHAT STETE Ta=g/=A fasr7
FHTL ITH

194 ||86/657 BEL a7z 3 0.2116552|[FFaaT SEars Saed/s aq+a
EES RIS

UEEIEILACEIRGEIRIET

195 ||1/973 qCHT BT ST 0.4451639|[Tr=a. U Af2 e

T FT ATH: TATACTIL

196 |[141 GEL ST 0.0267098||ZTH ST s ST Tioi
ST fRg ST tH/a AT
ST foreft ST STeft ST e
TIHTHR ST fasTe ST o+ ST
v/ At ST e ST
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AU AT S/ Airedt ST
HEATIAT ST Seg/AT AT
ST
197 ||144 EE YT AT 0.186564 1|7+t S aeg/a HgM ava
ST "= 3 FIfHAT STEATS TG/ gAY
BRG]
198 |(|335 GECTEA] g draT 0.0080939|[fTr=d. AT A=
199 (1336 GECAR} EESCER] 0.0202347|[Tr=d. 3T Af 9T
200 (337 IREL Y AT 0.0040469||9HaTT ITTET TH/AT TETETT
ST T 2 T
201 {489 GEL YT AT 0.0089033|[|ATaw TeITe Ua/3Ar € TeT
ST "= 3
202 ||489/587 At qLT AT 0.0404694||faamT™ Terme qfa=T Hiad J&m
ST Jf=rd 3 [EIEEIGEA IR E I il
LIELRCEIC]
203 ||489/588 GEL YT AT 0.0518009||wrfz=ft Jere BFAr==T Terre
ST "= 3 LGS IRELC I IC]
204 ||501 EEl qE AT 0.0016188|[STaFur T s w@rsa
ST "= 3 FSTIhTIT EaTed UH/ 215 e
205 |501/599 BEL LT AT 0.0121408|[wTft 73T Taeg/ar Feidt 77
ST Jf=rd 3 NEL]
Total|[36.0279235

[T, H. NHAI/CRRR-II/GP-Tangi/LA/3a/3D]

g IfiET, fAgerw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 6th May, 2026

S.0. 2269(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport

and Highways, 805(E) Dated:16/02/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of Greenfield Highway in the stretch of land from Km. 77.012 to Km. 94.052 in the district of Cuttack in the state of

ODISHA

And whereas the substance of the said notification has been published in “The Times of India” dated

07/03/2026 , “Pratidin” dated 07/03/2026 ; under sub-section (3) of section 3A of the said Act;
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And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Greenfield Highway in the
stretch of land from Km. 77.012 to Km. 94.052 in the district of Cuttack in the state of ODISHA

State: ODISHA “District: Cuttack
SI. || Survey/Plot Number || Type of Land Nature of Area|| Name of Land Owner/Interested
No. Land (in Person
Hectares)
L] 2 [ T | T 6

|
[Taluk: Athagad |
|Village: Gobara |

1 1133 ||Private ||sarad 2 || 0.0048563||Gandharba Muduli s/o Madhu Mudulil
2 1134 Private Sarad 2 0.0024282|[Santosh Kumar Das Sarju Kumar Das
s/o Shradhananda Das
|3 ||1223 ||Government ||Panimahara || 0.0404694||G0vt. of Odisha |
l4  |[1334/3374 ||Government  |[Paninal || 0.1270741||Govt. of Odisha |
5 1334/3453 Private Goda 2 0.0768919|[Duryodhana Behera s/o Banamali
Behera Banchhanidhi Behera s/o
Chain Behera
l6  [[1334/3454 ||Government  |[Paninal || 0.0772966||Govt. of Odisha |
[7  |[1334/3455 ||Government  |[Paninal || 0.0890328||Govt. of Odisha |
I8 |[1334/3456 ||Government  |[Paninal || 0.1295022||Govt. of Odisha |
lo  ][1334/3531 ||Government  |[Nala || 0.0040469||Govt. of Odisha |
10 1351 Private Puratan Patit 0.0028329|[Prasanna Kumar Khuntia Tapan

Khuntia s/o Fakir Mohan Khuntia
Mira Mohanty Renu Mohanty d/o

Fakir Mohan Khuntia

11 1353/3592 Private Sarad 2 0.0040469|(Gangadhara Khuntia s/o
Ghanashyama Khuntia

12 1353/3593 Private Sarad 2 0.0861999|(Prasanna Kumar Khuntia Tapan

Khuntia s/o Fakir Mohan Khuntia
Mira Mohanty Renu Mohanty d/o

Fakir Mohan Khuntia

13 1374 Private Sarad 3 0.0040469||Golakh Bihari Khuntia s/o Gopinath
Khuntia

14 1377 ||Private ||Goda 2 || 0.0117361||Rahas Das S/o Gangadhar Das

15 1380 Private Sarad 2 0.0044516|[Sridhar Das s/o Gobinda Das Kabita

Parida D/o Gobinda Das Rina Rani
sahani Jhunurani Mallick D/o
Satyananda Sahani
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1382

Private

Sarad 2

0.0089033

Chita Ranjan Khuntia S/o Umakanta
Khuntia

17

|[1382/5350

| |Private

||Sarad 2

|| 0.0647511

|Kusa Badara S/o Behera Badara

18

1382/5556

Private

Sarad 2

0.0360178

Behera Badara Banja Badara S/o
Kusa Badara

19

11383

| |Private

||Sarad 2

|| 0.0157831

|Rahas Das S/o Gangadhara Das

20

1400

Private

Puratan Patit

0.0178066

Paramananda Jena S/o Dukhabandhu
Jena

|[1400/3475

| |Government

| |Paninal

|| 0.0323756

|Govt. of Odisha

1403

Private

Sarad 3

0.0080939

Lata Das D/o Hadibandhu Behera
Judhistira Behera Damburudhara
Behera S/o Hadibandhu Behera

|[1404

| |Private

”Goda 2

|| 0.0121408

|Kapila Behera S/o Bhobani Behera

1406/3987

Private

Sarad 1

0.0202347

Sarat Kumar Khuntia S/o Golakh
Khuntia

1461

Private

Goda 2

0.0060704

Bljaya Kumar Thatoi Sanjay Kumar
Thatoi S/o Lokanath Thatoi
Baijayanti Das Rina Rani Bala D/o
Lokanath Thatoi Prafulla Kumar
Thatoi W/o Lokanath Thatoi

26

1462

Private

Goda 2

0.0072845

Chandramani Thatoi S/o Sankar
Thatoi

27

1463

Private

Goda 2

0.0028329

Bijay Kumar Thatoi Sanjay Kumar
Thatoi S/o Lokanath Thatoi
Baijayanti Das Rina Rani Bala D/o
Lokanath Thatoi Prafulla Kumari
Thatoi

28

1464

Private

Goda 2

0.0068798

Chandramani Thatoi S/o Sankar
Thatoi

29

1466

Private

Sarad 3

0.0109268

Bijay Kumar Thatoi Sanjay Kumar
Thatoi S/o Lokanath Thatoi
Baijayanti Das Rina Rani Bala D/o
Lokanath Thatoi Prafulla Kumari
Thatoi W/o Lokanath Thatoi

130

1467

| |Private

||Sarad 3

|| 0.0190206|[Pathani Nayak S/o Artta Nayak

131

|[1495

| |Private

||Sarad 3

|| 0.29138||Bidya Dhal S/o Sada Dhal

32

1513

Private

Sarad 2

0.0076892

Tapas Kumar Behera S/o Bipra
Charana Behera

33

1634/3504

Private

Sarad 2

0.0424929

Madan Mahali S/o Paramananda
Mabhali

34

1635/3503

Private

Goda 2

0.0461352

Madam Mahali S/o Paramananda
Mabhali

35

1643

Private

Goda 2

0.0202347

Radhika Bewa W/o Bhagi Sau
Nakula Sau S/o0 Muli Sau

36

1644/3903

Private

Sarad 3

0.0663699

Radhika Bewa W/o Bhagi Sau
Nakula Sau S/o Muli Sau

37

1651

Private

Sarad 2

0.0222582

Laxmidhara Das S/o Raghunath Das
Arun Das Ajay Das Udaya Das
Taruna Das S/o Gajendra Das
Sudhaka Das Susanta Das Prashant
Das S/o Satyabadi Das Baijayanti
Nayak D/o Satyabadi Das Sarat
Parida Ranjan Parida S/o Kapila
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Parida Kausalya Dalei D/o Kapila
Parida

38 1652

Private

Sarad 2

0.0060704

Kanhu Charan Pattanayak S/o Madhu
Pattanayak

39 1654

Private

Goda 2

0.0105221

Kanhucharan Pattanayak S/o Madhu
Pattanayak

40 1655

Private

Panimahara

0.0016188

Susila Kumar Pattanayak S/o
Gopinath Pattanayak Brajabandhu
Pattanayak S/o Radhu Mohanty

Village: Kaduanuagaon

41 117

Private

Sarad 3

0.0242817

Bijay Kumar Thatoi Sanjay Thatoi
S/o Lokanath Thatoi Baijayanti Das
Rina Rani Bala D/o Lokanath Thatoi
Prafulla Kumari Thatoi W/o Lokanath
Thatoi

42 125

Private

Puratan Patit

0.0161878

Tailokya Bihari Das S/o
Gandharbasena Das

43 125/1061

Private

Puratan Patit

0.0161878

Bramha Abadhuta Baba Gurucharan
Das s/o Bramha Abadhuta Baba Hari
Das

l44  |[127/925

| |Govemment

|Paninal

0.0566572||Govt. of Odisha |

l4s |6

| |Private

|Sarad 3

0.00161 88||Suma Bewa W/o Binanda Sahoo |

|Village: Sauria

46 1/1142

Private

Taila

0.6568191

Dharmu Nayak S/o Narottam Nayak
Surdasan Beura S/o Bhaig Behera
Banmali Lenka S/o Kripa Lenka
Chaudhuri Lenka S/o Hari Lenka
Vidyadhar Rath S/o Samantasimha
Rath Jambheshwar Nanda S/o Anant
Nanda Danardan Beura S/o Kumar
Beura Daitari Khatua S/o Shiva
Khatua

47 |[11143

| |Government

|Gochar

0.0789154

|Govt. of Odisha

48 1/1153

Private

Taila

0.5204371

Mohita Agrawal S/o Iswar Chandra
Agrawal

49 1/1154

Private

Taila

0.684743

Mohita Agrawal S/o Iswardas
Agrawal

50 107/1061

Private

Taila

0.1966815

Bhagirathi Swain S/o Ramachandra
Subudhi

51 114/1213

Private

Taila

0.4249292

Debashish Biswal S/o Gopinath
Biswal

52 114/1276

Private

Taila

0.1618778

Smrutiprangya Das W/o Amitav
Saktiprasad Panda

53 114/1281

Private

Taila

0.4046945

Niranjan Panda S/o Brajakishore
Panda

54 114/1283

Private

Taila

0.4046945

Abinash Dash S/o Ananta Charan
Dash

55 114/1284

Private

Taila

0.3035208

Abinash Dash S/o Ananta Charan
Dash

56 114/1520

Private

Taila

0.4815864

Pratima Dei W/o Ratnakar Jena
Chakradhar Jena S/o Nabakishore
Jena
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57 114/1588 Private Taila 0.6070417|[Pratima Dei W/o Ratnakar Jena
Chakradhar Jena S/o Nabakishore
Jena

|58 ||1 17/1136 ||Government ||Paninal || 0.2857143||G0vt. of Odisha |

|59 “137 ||Private ”Sarad 3 || 0.0299474||Sonaram Hesa S/o Deba Hesa |

60 153/1118 Private Sarad 2 0.0364225|(Krushna Chandra Jena S/o
Satyananda jena

|61 “204/1 137 ||Government “Paninal || 0.3237556||G0vt. of Odisha |

l62  |[204/1144 ||Private |[sarad 3 || 0.4613517||Karuni Ganthia S/o Kantha Ganthia |

63 205 Private Sarad 2 0.0445164|[Prafulla Pradhan Bijay Pradhan
Ranjan Pradhan Sanjay Pradhan S/o
Kanhu Charan Pradhan Pravasin
Pradhan D/o Kanhu Charan Pradhan
Premalata Pradhan D/o Paramananda
Pradhan Pravat Pradhan Tapan
Pradhan Alok Pradhan S/o Ananta
Pradhan Parshuram Pradhan Pravakar
Pradhan S/o Mukunda Pradhan
Sulochana Pradhan S/o Padan
Pradhan Gurucharan Pradhan
Abhiram Pradhan Sudhakar Pradhan
Rabindra Pradhan S/o Madan Pradhan

64 |[21/1152 Private Taila 0.0097127|[Mohita Agrawal S/o Iswar Chandra
Agrawal

65 48/1035 Private Taila 0.3609875|[Mohita Agrawal S/o Iswar Chandra
Agrawal

le6 |[48/1036 |Government  |[Patita || 0.1752327||Govt. of Odisha

67 |[48/1157 Private Taila 0.0404694|[Manoranjan Das S/o Chita Ranjan
Das Hemanta Sahoo S/o Kailash
Chandra Sahoo Ranjan Kumar Sahoo
S/o Ratnakar Sahoo Laxmidhra
Biswal S/o Shridhar Biswal

68  [|78/1066 Private Taila 0.3035208|[Bhagirathi Swain S/0 Ramachandra
Subudhi

|Village: Kandarei |

l69 |[10 ||Government  |[Nala || 0.0129502||Govt. of Odisha |

70 11/369 Private Sarad 2 0.1173614|([Bhagaban Behera Ananta Behera S/o
Mana Behera

71 11/670 Private Sarad 3 0.2772157|[Padmalochan Dora Madan Mohan
Dora S/o Basudev Dora

72 11/826 Private Sarad 3 0.1375961||Ananta Charan Beura S/o Mana
Gobinda Beura

173 |l60/362 ||Government |[Jangal || 0.9712667||Govt. of Odisha |

|Village: Dalua |

74 |[320 ||Private |[sarad 1 || 0.0080939|[1dco |

175|326 ||Private ||Taila | 0.014569][1dco |

l76  ||327 ||Private ||sarad 2 || 0.0080939||0disha Thermal Energy Limited |

77 |[328/414 ||Private |[Goda 2 || 0.0097127|[1dco |

178 |364/437 ||Government _|[Patita || 0.2023472]|Govt. of Odisha |

[79 |[378/413 ||Private ||Taila || 0.0242817|1dco |

[80 [[378/515 ||Private |[sarad 2 || 0.3237556|[1dco |
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81 50/464 Private Dali Jangal 0.1428571|[Prasanta Kumar Beura S/o Bijay
Beura

|82 “52/611 ||Private ”Sarad 3 || 0.0817483||Sanatan Sahoo S/o Bhramar Sahoo |

183 ||53 ||Private ||Sarad 3 || 0.0060704]|Lingaraj Behera S/o Kapila Subudhi_|

84 |[54/463 ||Private |[sarad 3 || 0.0040469||Natabara Muduli S/o Natha Muduli |

|85 “54/702 ||Private ”Sarad 3 || 0.0586807||G0pal Chandra Das S/o Suren Das |

186 |55 ||Private ||sarad 3 || 0.0113314{|Danei Muduli S/o Anand Muduli |

|Village: Mahalaxmipur |

87 1 Government Sangrakhita 2.3407527||Govt. of Odisha (Forest Dept.)

Jungle

|88 ||1/543 ||Government ||Taila || 0.1460947||G0vt. of Odisha (Forest Dept.) |

89 103/574 Private Taila 0.1452853|[Puspanjali Panda W/o Rabindranath
Panda

90 104/199 Private Sarad 3 0.295427||Gopal Behera S/o Mayadhara Behera
Sajani Parida D/o Mayadhar Behera
Kanchana Behera W/o Akura Behera
Gobinda Behera Sahadev Behera
Jaladhara Behera Prafulla Behera S/o
Akura Behera Bilasini Behera D/o
Akura Behera

lor {110 ||Government  ||Rasta || 0.1011736||Govt. of Odisha

92 112/264 Private Sarad 3 0.2246054|(Benga Behera Abhiram Behera
Parshuram Behera Balaram Behera
Jyotiram Behera Shwetaram Behera
S/o Hrusikesh Behera Manasi Behera
D/o Hrusikesh Behera

93 112/593 Private Sarad 3 0.3176851|[Sangram Chandra Jena S/o
Paramananda Jena

94 ||58 Private Sarad 3 0.1578308|[Ramachandra Mishra S/o Chakradhar
Mishra

95 58/622 Private Sarad 3 0.1922299|(Abhiram Behera Parshuram Behera
S/o Hrusikesh Behera Balaram
Behera Jyotiram Behera Shwetaram
Behera S/o Hrusikesh Behera Manasi
Behera D/o Hrusikesh Behera

l96 |[58/635 ||Private ||sarad 3 || 0.0647511|[Kartik Samal S/o Bichhanda Samal |

lo7  |l61/197 ||Private ||Sarad 1 || 0.0570619||Samika Mishra S/o Rakhala Mishra |

98 73 Private Sarad 3 0.3771752|[Kartika Gadanayak S/o Hrudananda
Gadanayak Kartika Samal S/o
Bichhanda Samal

99  1(73/200 Private Sarad 3 0.0084986|(Madhusudan Mohanty S/o Maguni
Mohanty

[100 |{73/208 ||Private ||sarad 3 || 0.0687981||Gadadhar Behera S/o Panchu Behera |

101 ]{79/618 Private Sarad 3 0.1031971|{Jhunubala Behera D/o Parshuram
Behera

102 |[s0 ||Private ||Sarad 3 || 0.0020235|[Uchhaba Rout S/o Ghana Rout |

103 (|80/355 Private Sarad 3 0.1092675||Jagabandhu Gadanayak S/o Mahadev
Gadanayak

104 (|80/355/548 Private Sarad 3 0.0526103|(Ajaya Behera Akshaya Behera S/o
Natha Behera
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105 |(|80/540 Private Sarad 3 0.1315257||Kartika Gadanayak S/o Hrudananda
Gadanayak Janaka Gadanayak S/o
Hrudananda Gadanayak
106 |98 Private Sarad 3 0.0161878|[Madhusudan Mohanty S/o Maguni
Mohanty
Village: Radhakrishnapur
107 (|338/480 Private Taila 0.0202347|[Antaryami Sahoo S/o Pranabandhu
Sahoo
108 |[338/628 Private Taila 0.3504654|(Antaryami Sahoo S/o Pranabandhu
Sahoo
109 |[338/629 Private Taila 0.9838122|(Antaryami Sahoo S/o Pranabandhu
Sahoo
110 (|338/630 Private Taila 0.3557264|[Nihar Ranjan Swain S/o Niranjan
Swain Nirmala Ranjan Swain S/o
Niranjan Swain
111 |[338/639/979 Private Taila 0.2901659|[Ramaesingha Sinko S/o Kayasingha
Sinko
[112 |[338/639/986 ||Private ||Taila || 0.4046945||Sukra Chetar S/o Janguli Chetar |
113 |[470/1421 Private Gharabari 0.0040469|([Dayananda Ganthia S/o Rasananda
Ganthia
[114 |[470/488 ||Government  |[Bada Jangal || 4.7996762||Govt. of Odisha |
115 |[470/488/1041 Private Gharabari 0.0809389|[Jogesh Chandra Rout S/o Kanduri
Rout Sipuna Jena S/o Suresh Jena
Sasmita Jena D/o Suresh Jena
116 |[470/488/1042 Private Gharabari 0.0161878|[Dolagobinda Acharya S/o Damodar
Acharya
117 |[470/488/1132 Private Gharabari 0.0080939|(Niranjan Rout Ranjan Kumar Rout
Manoranjan Rout S/o Ramesh
Chandra Rout
118 |[470/488/1143/1255 Private Gharabari 0.0161878|(Bijay Bansingh S/o Turi Bansingh
Dasama Bansingh W/o Bijay
Bansingh
119 (|470/488/1152 Private Gharabari 0.0040469||Abhiram Ganthia S/o Chakradhar
Ganthia
[120 |[470/488/1153 ||Private ||Gharabari || 0.0364225|[Ratnakar Majhi S/o Arjun Majhi |
[121 |[470/488/1154 ||Private ||Gharabari || 0.0040469|[Sauri Bisoi S/o Kalia Bisoi |
[122 |[470/488/1155 ||Private ||Gharabari || 0.0809389||Golakha Rout S/o Panu Rout |
123 |[470/488/1156 Private Gharabari 0.0161878|[Niranjan Rout Ranjan Kumar Rout
Manoranjan Rout S/o Ramesh
Chandra Rout
[124 |[470/488/1157 ||Private ||Gharabari || 0.0202347|[Bira Bala S/o Ananta Bala |
[125 |[470/488/1158 ||Private ||Gharabari || 0.0566572|[Magi Sahoo S/o Bharat Sahoo |
126 |[470/488/1160 Private Gharabari 0.0121408|(Bichitra Parida Subash Parida S/o
Bhika Parida Reba Rout Bhaba Parida
D/o Bhika Parida
1127 |l470/488/1165 ||Private ||Gharabari || 0.072845][Joginath Swain S/o Giridhari Swain |
1128 ||470/488/1166 ||Private ||Gharabari || 0.0364225||Pandaba Rout S/o Chintamani Rout |
129 (|470/488/1168 Private Gharabari 0.0080939||Rasananda Ganthia S/o Joginath
Ganthia
1130 ||470/488/1169 ||Private ||Gharabari || 0.0040469]|[Bholanath Bala S/o Kshetrabasi Bala |
1131 ||470/488/1171 ||Private ||Gharabari || 0.0404694|Panchu Rout S/o Chintamani Rout |
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1132 ||470/488/1171/1274 |[Private ||Gharabari ][ 0.0161878||Prahallad Bala S/o Manguli Bala |
133 |[470/488/1172 Private Gharabari 0.0809389|(Nayana Sahoo W/o Chandrasekhar
Sahoo Sanjay Sahoo S/o
Chandrasekhar Sahoo
[134 |[470/488/666 ||Private ||Taila || 0.3237556||Laxmidhar Munda S/o Tura Munda |
1135 |[470/488/697 ||Private |[Taila || 0.2104411||Durga Kunkal S/o Sitaram Kunkal |
136 [[470/488/725 ||Private ||Taila || 0.6475111||Durga Kunkal S/o Sitaram Kunkal |
[137 |[470/488/769 ||Private ||Taila || 0.4046945|[Debendra Alda S/o Renga Alda |
[138 |[470/488/770 ||Private |[Taila || 0.4653986|[Upenra Alda S/o Renga Alda |
|139 ||470/488/832 ||Private ||Taila || 0.101 1736||Sagar Deogan S/o Supei Deogan |
140 (|470/488/946 Private Taila 0.6070417|(Machhua Bangsingh S/o Nabara
Bansingh
|141 ”470/491 ||Government “Gochar || 2.7923917||Rakhita Anabadi |
[142 [[470/492 ||Government  |[Rasta || 0.0424929||Govt. of Odisha |
143 (|470/593 Private Goda 0.0894375|[Biswabhanu Mohanty Mitrabhanu
Mohanty S/o Sridhara Mohanty
144 |[470/595 Private Taila 0.5058681|[Biswabhanu Mohanty Mitrabhanu
Mohanty S/o Sridhara Mohanty
145 (}486/498/1018 Private Taila 0.2832861|[Prakash Hembram S/o Rama
Hembram
|Village: Rahangola |
l146 |11 ||Private ||Sarad 3 || 0.1505463(1dco |
|147 ||11/446 ||Government ||Bagayat || 0.2509106||G0vt. of Odisha |
[148 |[12/447 ||Private ||Puratan Patit || 0.14569|[Idco |
[149 |[13/441 ||Private ||Laika Padia || 0.0323756|[1dco |
|150 ||41/464 ||Private ||Goda 2 || 0.0558478||Odisha Thermal Energy Limited |
[151 |[8/433 ||Government |[Chhot jangal || 0.0449211||Govt. of Odisha |
[152 ||9/445 ||Private ||Puratan Patit || 0.0323756|[1dco |
[153 |[9/462 |Government  |[Jangal || 0.2428167||Govt. of Odisha |
[154 |[9/463 ||Private ||Patita || 0.2193444||Alekha Bhuyan S/o Uchhaba Bhuyan |
|Village: Balipur |
[155 |[13/2338 ||Private ||Puratan Patit || 1.1736139|[Barju Rout S/o Raghu Rout |
156 |{20/3036 Private Taila 0.0570619|[Sanjay Kumar Nayak S/o Makar
Nayak
|157 ||33/2787 ||Private ||Sarad 3 || 0.0526103||Nayana Dei W/o Dharanidhar Rout |
|158 ||33/3193 ||Private ||Sarad 3 || 0.0870093||Umakanta Pani S/o Dandadhar Pani |
159 |(39/2342 Private Puratan Patit 0.096722|(MS Hind Metal and Industries Private
Limited Gopal Charan Swain S/o
Kulamani Swain
160 |([40/3038 Private Sarad 3 0.2897612|[Sanjaya Kumar Nayak S/o Makar
Nayak
|161 ||44/2347 ||Private ||Puratan Patit || 0.0259004||G0pinath Panda S/o Laxman Panda |
|Village: Kantania |
l162 |[37/672 ||Government  |[Tangal || 0.0708215||Govt. of Odisha |
|Village: Kumarpur |
l163 |[15/2475 ||Government  |[Puratan Patit || 0.0497774||Govt. of Odisha |
l164 |16 ||Private |[Sarad 3 || 0.0084986|[Bhaskar Sahoo S/o Damodar Sahoo |
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|165 ||19 ||Government ||Janga1 || 0.072845||Govt. of Odisha |

|166 ||26/2526 ||Private ||Puratan Patit || 0.005261||Pari Samal S/o Ananda Samal |

[167 |[29/2759 ||Private |[sarad 3 || 0.3561311||Bulu Deuri S/o Madan Deuri |

l168 [[29/2760 ||Private |[sarad 3 || 0.4046945||Bulu Deuri S/o Madan Deuri |

|169 ||31/2444 ||Government ||Puratan Patit || 0.0097127||G0vt. of Odisha |

170 |[32/2516 Private Puratan Patit 0.0060704|(Manoj Kumar Pattanayak S/o
Gobinda Chandra Pattanayak

171 ||32/2533 Private Puratan Patit 0.0526103||Ambuja Kumar Panda S/o Bijaya
Kumar Panda

|172 “32/2533/2978 ||Private ”Puratan Patit || 0.0720356||Bhagirathi Guru S/o Padmanava Guml

173 |[32/2534 Private Sarad 3 0.2590045|(Biswanath Panda S/o Raghunath
Panda

|174 ||32/2534/2952 ||Private ||Sarad 3 || 0.1214083||Bhagirathi Guru S/o Padmanava Guml

|Village: Santanibati |

175 |[161 Private Sarad 3 0.0113314|[Singh Deogam Busu Deogam S/o
Mangul Deogam Mangul Deogam
Baburam Deogam Barsing Deogam
Chuphul Deogam Turam Deogam S/o
Pande Deogam Dashamat Deogam
W/o Pande Deogam

[176 |[214/677 ||Private ||Goda 3 || 0.0020235|[Sunei Dei W/o Babaji Dei |

1177 |[214/683 ||Private ||Goda || 0.0040469||Chaitana Behera S/o Iswar Behera |

178 |[216/780 Private Gharabari 0.0971267|[Banshidhar Nayak S/o Mayadhar
Nayak

179 |[217/774 Private Gharabari 0.0380413|(Balunkeswar Nayak Biswanath
Nayak S/o Banshidhar Nayak

180 |217/783 Private Gharabari 0.0141643|[Banshidhar Nayak S/o Mayadhar
Nayak

|181 ”2 18 ||Government ||Patra Jangal || 0.01 17361||GOVt. of Odisha |

[182 ||246 ||Government  ||Godanda || 0.0020235||Govt. of Odisha |

[183 |[247 ||Government  |[Rasta || 0.0040469||Govt. of Odisha |

[184 |[248 ||Government  |[Godanda || 0.0040469||Govt. of Odisha |

185 |[319/623 ||Government  ||Gochar || 0.0242817||Govt. of Odisha |

186 ||372 Private Puratan Patit || 0.0072845||Mangaraj Sahoo S/o Gandharba
Sahoo

187 |[374 Private Sarad 3 0.053015|[Mangaraj Sahoo S/o Gandharba
Sahoo

[188 |[374/624 ||Government _||Puratan Patit || 0.0566572||Govt. of Odisha |

[189 |[375/625 ||Government _||Puratan Patit ][ 0.0202347]|Govt. of Odisha |

190 |[380 Private Bijestali 0.0080939|Shri Kandamal Thakurani Bije Sartta
Dehuri S/o Madan Dehuri

[191 |[384 ||Private |IMeladiha || 0.0020235|[Judhistira Sahoo S/o Bishnu Sahoo |

[192 ||385 ||Government |[Rasta || 0.0242817|Govt. of Odisha |

[193 |[85/656 ||Private ||Sarad 3 || 0.0008094]|Soudamini Dei W/o Bijay Kumar Das|

194 (|186/657 Private Sarad 3 0.2116552|[Sakuntala Dei W/o Baisnab Charan
Rout

|Village: Khamaranuagaon |

[195 |[1/973 ||Government ||Chhot jangal || 0.4451639||Govt. of Odisha |

|Village: Rajaballbhapur
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196 |[141 Private Jangal 0.0267098|[Dushasan Jena Niranjan Jena
Puranjan Jena Nihar Jena S/o
Paramananda Jena Lili Jena Doli Jena
D/o Paramananda Jena Bijan Jena
Bun Jena S/o Bhagirathi Jena Chinu
Jena Inu Jena D/o Bhagirathi Jena
Sandhyarani Jena W/o Bhagirathi
Jena
197 |(|144 Private Sarad Ana 0.1865641||Dami Dei W/o Mahan Baral Kokila
Jala sechit 3 Dei W/o Dhaneswar Baral
|198 “335 ||Government ”Dharm Pitha || 0.0080939||Govt. of Odisha |
|199 ||336 ||Government ||Gharabari || 0.0202347||GOVt. of Odisha |
200 (337 Private Sarad Ana 0.0040469||Bhramarbara Gochhi S/o Gadadhara
Jala sechit 2 Gochhi
201 |[489 Private Sarad Ana 0.0089033(|Sanatan Pradhan S/o Sambhu Pradhan
Jala sechit 3
202 ||489/587 Private Sarad Ana 0.0404694||Sibaram Pradhan Pabitra Mohan
Jala sechit 3 Pradhan Bichitrananda Pradhan S/o
Krushna Mohan Pradhan
203 |[489/588 Private Sarad Ana 0.0518009|(Bhagirathi Pradhan Trilochana
Jala sechit 3 Pradhan S/o Bimbadhara Pradhan
204 |[501 Private Sarad Ana 0.0016188|[Jayakrushna Swain Vijayakrushna
Jala sechit 3 Swain Brajakishore Swain S/o Hadu
Swain
205 ((501/599 Private Sarad Ana 0.0121408(|Mami Rout W/o Kalandi Charan Rout
Jala sechit 3

Total||36.0279235||

[F. No. NHAI/CRRR-II/GP-Tangi/LA/3a/3D]
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